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CENTRAl,.. A0MINISTRTIVF TRIBUNAL 	PRINCIPAl...BF.NCR 

OA 1097/200 

New Delhi,, this the .1st day of May. 2003 

HonhI.e Sh. Shariker Raju, Member (.1) 	 N 

Ajay Prakash 
S/o Sh. Pam Charan 
R/o 0'-1535., Tiqari 
New Delhi.., 

(By Advocate Sh.. R..K..Shukla) 	
Applicant 

V F P S U S 

Union of India through 

.1...The Secretary 
Ministry of Finance 
North Block,, New Delhi., 

The Revenue Secretary 
Ministry of Finance 
North Block, New Delhi,, 

Sh.. Jagdish Arora 
Caretaker (GA) 
Deptt., of Revenue 
North Block, New Delhi,, 

Resr>ondents 

Applicant whose claim earlier was relected by 

the Tribuna...., against which PA was also rejected, 

preferred a representation to the respondents 

apprehending his disengagement ..it is contended that 

as long as work is av ...l.ahl.e, he may he continued,, 

2.. 	As respondents have not yet disposed of 

the representation of the applicant, ends of justice 

w&ld be dul.y met if thpresent OA is disposed of 

with directions to the respondents to dispose of the 

representation of the appl. icant treating the present; 

OA as a supplementary representation,, by detailed and 

Vc- 



speaing order w1.thin a per.od of two months from the 

date of receipt of a copy of this order. 	Ordered 

accordingly 

3., OA is disposed of accordingly. 

(SHANKER RAJU) 
MEMEFR (.1) 
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